By Hon'ble Mr.

Centra! Administrative Tribunal Principal Banch
S ¢
R.A. No.207/2000 in
0.A. 1282/98@
P Mew Dalhi, this the day of July, 2000
- Hon’'ble Mr.Kuldip Singh,Member (J)
t.Unicn of india, through
Secretary,
Ministry of Defence, South Biock,
New Dethi
E3
2.0DG MLF. ; .
QMG Branch, Army Headguarters, West Block R 3
R.K.Puram,New Delhi ,;;
3.The Commandant/Farm Officer, 2
Mititary Farm Schoo! & Research Centre
Grass Farm Road, Mssrut Cantt,
Mesrut Review App!icants/Respondent
Versus
1.4dat Prakash S/o Shri Babu Ram
~ R/o $5-881 ,HMangoipuri s
Hew Delhi-110053 Peepﬂrdent’Otxgludl Applicant

ORDER BY CIRCULATION

Kuldip Singh, Member (J)

Thiz RA has been filed'by the respondents for %
review of the order passed in 0A No. 1262 of 1898 on
27.1.2000.
2 The vreview applicants have itried to reagitats
")
tﬁé zame  issues hl:h they had raised while filing . the

reply tn the aforasaid OA ALl the points tgken in the RA
ware considered at great length by the Tribuna! while
deciding the O_Qu |

3 After. geiﬁgv through the RA, | do net find any
error apparent on  ih face of the record which may
reguire | review of my order undsar Order 3LV3! Rule 1 CPC,
'n circumstances, the RA Iz ‘rejecied. )
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( Kuldip Singh
Member{J)




